
i21 ~~rltien An.swers A RAHA "lANA i.1901 (SAI14) Itlen Ans ..... er.r 

(b) to (e). A meeting of tbe Local 
Heads of the public s ... ct r R nk in Dt!lhi, 
the repres ntatives 'of the Ministry of Home 
Affairs and the Commis)ion.!r of Pulice for 
Delhi. was held on 71b O..:tob ;! r, 1985 to 
d iscuss the question of s trengthening the 
8!'curi ty arrangcmen (5 j n ba nks' branches 
in Delhi. Th following instruc tipns to 
bank were reite a t~d 

(i) to ' obs rve w ekly off days in 
branches coinciding with the clos ing 
day of the mark f io the area; 

(ii) each br nch should have an armed 
security guard; 

(iii) each ban k branch sh uld hay!'; a 
collap ' jble gal e at the entrance 
properly chained and locked to 
allow cntry/t!xit to only one person 
at a tim!;!; 

(iv) there sh u ld be self·) eking wIre 
meshed cabins for Cashier; 

(v) each bank br':lnch should have a 
proper a larm y'itcm which 'hou ld 
not be feeble but should be a loud 
one; and 

(vi) there sh ould be peri(.'dicial checking 
of security arrangemen ts by senior 
official s of the banks . 

Most of th e branches of banks in Delhi 
have implemen ted the above security 
arrangem nts and tho:e which do not hav~ 
these, are tak ing steps to provid e the same. 

Production of Polyester Cotton Througb 
National Textile CerporatioD 

886. SHRI P KOLANDAIVELU 
Will the Minis ter of TEXTILES b pleased 
to state: 

(a) whether there is any proposal before 
Gov rnment f\)r producti oo f polyesta 
cotten blend Raj .vastrB through National 
Textile Corpcnli 0; 

(b) if so , h w mu h f ign xch Dge 
is t:xpectcd by Governmen(' an 

(C) whe \ ... r pr ducti n will J ;ad t 
boom for the textile industry 7 

THB MINISTER OF STATE 0 TaE 
MINISTR Y OF TE TILES (SHRI 
KHURSHJD LAM K AN): (a) G ve'cn-
ment have approv d a scheme for rl oductlon 
of low pri ce d polyes'tt'r blend d fabrics 
wi th duty exempt fibr th lOUgb Nali unaJ 
Text ile Corporation. The said fabric are 
being rnarketted as "Sulabh tt fdbrics. 

(b) The cherne is in t nded to m t the 
needs of domestic consum rs and hence 
no foreign exchange earniog is .nvisagcd. 

(C) The proposed scheme wjll result in 
incr~ased production and availability of 
low priced polyester blended fabrics tc the 
consumer .... . 

Tax Arrears Due from Mis A.C.C. Vickers 
Babcok Limited 

887 . SHRI V. TULSIRAM; Will tbe 
MIDJslcr of rlNANCb be pleCi:.e-d lO I'I;:t'cr 
to the reply glv~n to Unstuned Ques lion 
No. 4787 OLl 23rd Augu ' (, l Y~5 r gardwg 
tax 81 ears riues flom, big buswes.s bou~t:s 
ano ~lalc ; 

(a) the total amount of tax dUI! from 
M/~. A ,C.C. VJckers llabcok Ltmll~d a~ on 
3010 JUne, 1985; . 

(b) the details of a tion taken against 
this business house for a vOldJOg pay eot 
taxes; 

(C) since when the taxes u ,;; due J'or 
r cov~ry from the concerntd how, ; 

(d) the action ta en/pr posed to b 
tak~n against the officer cOaCt1 ,. ~d for l elt 
negligence to r COy r the ti:lX :. 0 . kft H to 
acccumJa te in arrears; 

(0) whether the lax wiH b Ce ov~.r d 
inter st thereon; a 

(f) jf not, th reas DS th efoc? 

T E MINI TER 0 TA E 1 
MINlSTR OF INA 
JANARDHANA OO} R ): (a) 
Tbe total tax due from M/. .c. . 




